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Title: Introduction of the Government Servants (Declaration of Assets and Investigation) Bill, 2011.

 

श�ी प�दीप ट�टा: म� प��ताव करता ह� ं िक कितपय िवभाग� म� िनयोिजत सरकारी सेवक� �ारा धा�रत आि�तय� क� घोषणा और अ$वेषण करने तथा उससे संस'
िवषय� का उपबंध करने वाले िवधेयक को पुरः�थािपत करने क� अनुमित दी जाए

MADAM CHAIRMAN: The question is:

"That leave be granted to introduce a Bill to provide for declaration and investigation of assets held by
Government servants employed in certain departments and for matters connected therewith."

 

The motion was adopted.

श�ी प�दीप ट�टा: म� िवधेयक पुरः�थािपत करता ह� ं

 


